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SUPREMECOURTOFI NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s). 14252/2014

(Arising out of inpugned final judgment and order dated 30/04/2014 in
WP 9225/ 2014 passed by the H GH COURT OF MADRAS)

K. CHARUVATHI & ORS. Petitioner(s)
VERSUS

CHAI RVAN, MCI & ORS. Respondent s(s)

Wth

SLP( C) No. 14238/ 2014

Date : 29/05/2014 These petitions were nentioned today.

CORAM :
HON BLE MR JUSTI CE JAGDI SH SI NCH KHEHAR
HON BLE MR JUSTI CE C NAGAPPAN
( VACATI ON BENCH)
For Petitioner(s) M. Lakshm Raman Singh, Adv.

For Respondent (s)
UPON hearing the counsel the Court nmade the follow ng
ORDER
On a nention nade by | earned counsel for the petitioners,

we direct that these petitions be listed on 02.06.2014.

( SATI SH KUMAR YADAV) ( PHOOLAN VATl ARCRA)
COURT MASTER ASSI STANT REG STRAR
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